
A!nexure-7

Name ofthe corporate debtor: Rahul Sales Limited; Date of commencement ofCIRPI 14'09.2023; List of creditors aa o 22'06'2024

List of operatlonal creditors (Government dues)
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Date of
receipt

State of
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of Income

Tax

Delhi

Amount
claimed

03.11 .2023

Chandigarh
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Amount of
claim
admitted

25,755

Details of claim admitted

o8.o2.2024
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claim

25,755
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600.00
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